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1. Special Mention (Rule-280) : 
The following Members to raise matters under Rule-280 with the permission of the Chair : 

1. Shri Naresh Balyan 
2. Shri Rajesh Gupta 
3. Shri Som Dutt 
4. Smt. Pramila Dhiraj Tokas 
5. Shri Haji Yunus 

6. Shri Ajay Mahawar 

7. Shri Anil Kumar Bajpai 

8. Shri Om Prakash Sharma 

9. Shri Pawan Sharma 

10. Shri Ajay Dutt 
 

 

2.  Discussion on Annual Budget (2023-24) : 
Discussion on Annual Budget (2023-24) presented by Shri Kailash Gahlot, Hon’ble Minister 
of Finance on 22nd March 2023. 
 

3.  Demands for Grants for the Financial Year 2023-24 :  
Consideration and passing of the Demands for Grants for the Financial Year 2023-24 presented 
by Shri Kailash Gahlot, Hon’ble Minister of Finance on 22nd March 2023. 
  

4.  Appropriation (No. 3) Bill, 2023 :  
Shri Kailash Gahlot, Hon’ble Minister of Finance to introduce the ‘The Delhi Appropriation 
(No. 3) Bill, 2023’ (Bill No. 04 of 2023) with the leave of the House. 
Hon’ble Minister of Finance to also move that the Bill be considered and passed. 
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